
upt<J..date position' of implementation 
thereof was' filed in the Supreme 
Court by the Central GoVernment as 
well as the Haryana Government. The 
Bandhua Mukti Morcba has rec ently 
filed a contempt' petition in the 
Supreme Court in this caSe and in 
their order dated 24.4.1985, the 
Supreme Court has directed the Central 
Government and the Government of 
Har) ana to file counter-Affidavits 
explaining the latest position of imple-
mentation of the directives. A Counter-
Affidavit explaining the latest position 
in respect of the directives with which 
tbe Central Government is concerned 
ha<; ~lreaQY been filed in the Supreme 
Court on 7th Ma), 1985. The GOVern-
ment of Haryana are filing their 
COUl1ter-Affid&vit separately. 

Retirement Age of Journalists 

6283. DR. KRUPASINDHU BHOI: 
WIll tne Ml111ster of LABOUR be 
ple(1sed to state: 

(a) whether Government have been 
urged upon to raise the retirement age 
of journahsts ; 

(b) if so, the reartIon of GOVern-
ment thereto; and 

(c) the steps prol'osed to be taken 
iR the matter? 

THE MINISTER OF STATE OF 
THB MINIS'fRY OF LABOUR 
(SI{RI T. ANJlAH) : (a) No, Sir. 

(b) and (c) : DOes not 'trise. 

Scbemes Submitted by COCODUt 
Development Board 

6284. PROF. P. J. l<.URlEN : Will 
the Minister of AGRICULTURE AND 
RURAL DEVELOPMENT be p"eased 
.to state: 

(a) whether Coconut Development 
Board bas submitted different '\chemes 

worth Rs. 20 crores for the develop-
ment of Coconut in Kerala ; 

(b) if so, the main features of the 
schemes; and 

(c) whether these schemes have 
been approved wi thout any change '1 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF RURAL 
DEVELOPMENT (SHRI CHANDU-
LAL CHANDRAKAR): (a) The 
Coconut Develo,ment ' Board bas 
SUbmitted a proposal for development 
of coconut during the Seventh Five 
Year Plan at an estimated outlay 
of Rs. 20.77 crores. The schemes 
proposed for Kerala are estImated to 
cost Rs. 6 cror es. 

The mam features of the schemes 
proposed for Kerala are: planting and 
1 eplan tJng subsIdy, c: eatIon of lfnga-
tlOn faclltues ar,d financial &SSIstan Ce 
to growers cooPerd.tlVe SOcietIes for 
processing mdusay. 

(c) The Seventh Plan proposals 
are under conslderatIon. 

Filling up of Vacant Posts in 
Coconut De ielopment Broad 

6285. PROF. P. J. KURIEN: 
Will the Mmister of AGRICULTURE 
AND RURUAL DEVELOPMENT be 
pleased to state: 

(a) whether tt.e posts of numbers 
of \..he Coconut DeVelopment BoaId 
are lyina vacant; 

(b) if so, the reasons for not 
filling up the vacancies; and 

(c) the stePS beIng takeQ to 
appoint members OD this Board? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF RURAL 
DEVELOPMENT (SHRI CHANDU-
LAL CHANDRAKAR): (a) to (0):' 




